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Defective Register

Print

Defective Case Register from 2024-09-04 to 2024-09-04

. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator lobjection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA 2024-09-
1 D-WP(C)/38116/2024 KUMAR PATNAIK |04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
2 D-WP(C)/38297/2024 | BISWAIJIT NAYAK 04
Date of annex.2 mentioned in the index not
tally to annex.2 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
SATYANARAYAN [2024-09-
3 D-WP(C)/38285/2024 PATTANAIK 04 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
4 CONTC/38374/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
5 D-CRLA/26595/2024 glﬁé\l OJ BIHARI (2)224'09' AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
6 CONTC/38242/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR.BINOD 2024-09-
7 D-WP(C)/38500/2024 KUMAR MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2 D- SURYA NARAYAN |2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/26779/2024 MISHRA 04 ANNEXURES NOT FILED.
pagel2 not neat.
, b Aoy a0t ERECEIT SIOWING SERVCORY o
ABLAPL/26594/2024 |SAHU 04 ) :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
10 D-WP(C)/38200/2024 NIHAL RATH 04 AG/CG/IT/CT/ETC.NOT FILED.
PRAVAT KUMAR |2024-09-|.Receipt Showing Serv.copy To School and
1 D-WP(C)/38367/2024 PANDA 04 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DALIRANI 2024-09-
12 D-CRLA/26566/2024 BEHURAY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
13 D-WP(C)/38320/2024 PARSURAM DAS
04 ) .
1.Paragraphs in declaration not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY TO
SASWATI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
14 D-WA/38028/2024 MOHAPATR A 04
Annexure-10 indicated twice and page mark
not in order
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1-COURT FEE IS DEFICIENT.
AMIT PRASAD  |2024-09-

15 |D-CRP/38661/2024 BOSE 04 Court Fee Rs 45/ payble, Rs 6/ paid. D.C.F of
Rs 39/ to be paid.

D. SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

16 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26662/2024 MAHANTY 04
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
17 CONTC/38442/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
18 D-WP(C)/38239/2024 BHUSAN 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
D RAMAKANTA - 2024-09- (0l O NOT FILED. |
ABLAPL/26793/2024 PRADHAN 04 : '
DHIRENDRA As per standing order no.3 dated 9.7.24 the
20 |D- KUMAR 2024-09- - me of the prosecutrix shall not mentioned
BLAPL/26601/2024 MOHAPATRA 04 the petition.
P RAJIB LOCHAN  2024-09- L0 5 ion T CNOT FILED.
BLAPL/26769/2024 | PATTNAIK 04 : :
PRADEEP 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
22 D-WP(C)/38230/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MAHAPATRA
23 D- ADV 2024-09- Place it after filing of C .copy of impugned
RVWPET/38457/2024 ' 04 order
6-RECEIPT SHOWING SERV.COPY TO
9y D- LAXMINARAYAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26610/2024 |PATEL 04 Details Address not furnished in V. nama of
the Petitioner.
6-RECEIPT SHOWING SERV.COPY TO
D- INYANANANDA  2024-09- AG/CG/IT/CT/ETC.NOT FILED.

25 ABLAPL/26675/2024 PANDA 04 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

DIBYARANJAN  |2024-09-
26 D-WP(C)/38141/2024 BEHERA 04 AG/CG/IT/CT/ETC.NOT FILED.
SUKANTA 2024-09- |.Receipt Showing Serv.copy To School and
27 D-WP(C)/38372/2024 KUMAR MISHRA |04 Mass Education not Filed.
. o soma  ansay. ERECEIT SIOVING SERVCORY To
CRLMC/26225/2024 |KUMAR DASH 04 : :
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
29 D-WP(C)/38278/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30 |D-WP(C)/38359/2024 ﬁ%ﬁ%ﬁm (2)224'09‘ 1. Paragraph serial no. in affidavit declaration
is not furnished.2.Address and age of the of
the petitioner are mismatching with affidavit
and [.A. affidavit and v.nama.
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6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-09-

31 D-WP(C)/38245/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

32 CONTC/38251/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

33 D-WP(C)/38148/2024 |SUJATA JENA 04 AG/CG/IT/CT/ETC.NOT FILED.

. b v Cira, neas. S RECEITSHONING SER/COPYTO

BLAPL/26685/2024 |PANDA 04 : :
6-RECEIPT SHOWING SERV.COPY TO

35  |D-WP(C)/38240/2024 BANSHIDHAR — 12024-09- 1\ . G/1T/CT/ETC.NOT FILED.

BAUG 04
4-AFFIDAVIT/VERIFICATION NOT
SATYAJIT 2024-09- PROPER.

36 D-CMP/38368/2024 MUKHERJEE 04
Petitioner no . -2 not sworn affidavit .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

37 E'L APL/26660/2024 IS)[\J%E’EI;?NTA (2)224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

BISWABIHARI 2024-09-

38 D-WP(C)/38201/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

39 D-WP(C)/38427/2024 1S)1:I§JAY KUMAR (2)224—09— AG/CG/IT/CT/ETC.NOT FILED.

IA not page marked.
RAMANI KANTA 2024-09- 3-AUTHENTICATION FEE IS DEFICIENT.

40 D-MATA/38137/2024 PATTANAIK 04
AU Fee RS 1.10p not paid
6-RECEIPT SHOWING SERV.COPY TO

BISWABIHARI 2024-09-

41 D-WP(C)/38202/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o D KAMALA KANTA 2024-09- - PROVISONOF LAY NOTFURNISHED

ABLAPL/25663/2024 MOHANTY 04 :
1. Paragraph no. not correctly furnished on
declaration
RAMESH . .
43 D-MACA/34107/2024 CHANDRA 3224-09- ifﬁdawt nottproper ancli( nccl)t made in [A.
PRADHAN nnexure not page marke
. D oMYA st S RECHIT SHOWING SERVCOPY 10
CRLMC/26805/2024 |SAHOO 04 : :
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-09-

45 D-WP(C)/38365/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-09-
46 D-CRLA/26622/2024 KUMAR NANDA 04 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
47 |D-CRLA/26561/2024 | e KU 024091, ) 06,17/CT/ETC. NOT FILED.
SAHOO 04
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
48 CONTC/38252/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
49 D- BIRAJA PRASAD [2024-09-|9-PROVISION OF LAW NOT FURNISHED
ABLAPL/26691/2024 NANDA 04 ON TOP OF CAUSE TITLE.
1. Page no 9 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-
50 ADV 1.delay of 2639 days 2.V.nama not filed
RVWPET/28603/2024 04 3.statement in the first page and date of
impugned order not correctly furnished in the
prayer
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
. b chTA RANIAN ai2sas. ACCOITCTETCNOTHLED
BLAPL/26748/2024 |SAHU 04 - ( )
1. SI. no. of petition para not correct.
2.Paragraphs not correctly furnished in
declaration of affidavit.
D- TANMAYA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
52 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26754/2024 MOHANTY 04
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
53 D-WP(C)/38194/2024 PANIGRAHI 04
1.Annex-6 is not executed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
54 CONTC/38480/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIDESH RANJAN |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
55 D-WP(C)/38232/2024 BEHERA 04
occupation not furnished in affidavit
18-CERTIFIED COPY OF
s D- SUBHAM 2024-09- EEEA]%/APPELLATE COURT ORDER NOT
CMAPL/38486/2024 |SHARMA 04
C .copy of dismissal order not filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
57 CONTC/38279/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBAS 2024-09-
58 D-WP(C)/38358/2024 CHANDRA DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
59 D-MACA/38197/2024 MANAS KUMAR [2024-09- |1.Ages of the Appellants do not tally with the
CHAND 04 ages of the petitioners in the Court below
2.The date of Judgement mentioned in the first
page of the impugned Judgement does not
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tally with the date mentioned in the
pronouncement of the Judgement. Put up for
S.R. after removal of the defect.
6-RECEIPT SHOWING SERV.COPY TO
BAMADEV 2024-09-
60 D-WP(C)/38499/2024 BARAL 04 AG/CG/IT/CT/ETC.NOT FILED.
o D DIBYAIVOTI - 2024:09- Ll CT/ETONOT FILED.
BLAPL/26652/2024 |SAHOO 04 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
62 D- PRAKASH 2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/26808/2024 CHANDRA DASH |04 ANNEXURES NOT FILED.
page no. 13 not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
63 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/38234/2024 04 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D RABINDRA NATH 2024-09- - PROVISON OF LAY NOTFURNISHED
BLAPL/26820/2024 |PRUSTY 04 :
1. Annexure-2 not properly page marked in
Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SOUBHAGYA
65  |D-WP(C)/38229/2024 CHANDRA DEV (2)224'09' 30-OTHER DEFECT (IF ANY)
DASH Synopsis and date charts are not marked in
index.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-09-
66 D-WP(C)/38205/2024 KUMAR PANDEY |04 AG/CG/IT/CT/ETC.NOT FILED.
. P T apeas, CRECET SHONNG SR COPYTO
CRLMC/26630/2024 MOHANTY 04 : '
6-RECEIPT SHOWING SERV.COPY TO
8 D- GHANASHYAM  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26701/2024 MUDULI 04 1. G.R.Case No.149 of 2024 under Annexure-
1 not tally with petition
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-09-
69 D-WP(C)/38582/2024 NANDA 04 AG/CG/IT/CT/ETC.NOT FILED.
v P ANOIKUNAR. 2025 SECETE SHOWING SERYCOPYTO
CONTC/38290/2024 MOHANTY 04 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-
"1 BLAPL/26554/2004 BASUDEVPUIARI,, I.Rejection order dtd.16- 01-2024 ,nither
described in the petition nor annex. marked.
2.Matter not reflect in the cause title.
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4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT

7 D- SUSANTA 2024-09- FURNISHED/INCORRECTLY

ABLAPL/26828/2024 KUMAR NATH 04 MENTIONED

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Paragraphs of the petition not correct in
affidavit and authorization swear affidavit on
behalf of another petitioner not furnished.2.
Date not reflect in V.nama .

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

73 D-WP(C)/38420/2024 | AVIJIT PATNAIK 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

AKSHAYA 2024-09-

74 D-WP(C)/38216/2024 KUMAR PANDEY 104 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

75 |D-WP(C)/38117/2024 Ejggﬁ&}ﬁm (2)224'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
30-OTHER DEFECT (IF ANY)
1.Copy not served S.C.(T) 2.Synopsis and date

76 D-WP(C)/38219/2024 GHANASHYAM 12024-09- charts are not alphabetically page marked.

DASH 04 3.The name of the counsel in capital lett
. pital letters
and enrolment numbervin last page of writ
petition not furnished.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
77 D-WP(C)/38287/2024 |PRATIK DASH 04 AG/CG/IT/CT/ETC.NOT FILED.
. b ommss s ERECEIT SIOWING SERVCORY o
ABLAPL/26690/2024 | SAHOO 04 : :
8-CAUSE TITLE NOT IN ORDER.
23-NOMENCLATURE NOT CORRECTLY
AMIYA KUMAR |2024-09- [ FURNISHED .

79 D-CMP/38422/2024 MOHANTY 04
Status of parties in court below not stated.
(i1))May be regd. as CRP.

SANJIB KUMAR 2024-09- |Annexure -1 and 2 are not attested true copies

80 D-CMP/38275/2024 BHANJADEO 04 .
3-AUTHENTICATION FEE IS DEFICIENT.
11-NEAT,LEGIBLE ATTESTED

81 D-CMP/38424/2024 SAMBEET 2024-09- ANNERURES NOTHILED:

PATTANAYAK 04 1 Authentication f t paid )
.Authentication fees not paid on annexures
3,4and 5.2 .Annexures 1 and 2 filed are not
neat copies .
82 D-WP(C)/38309/2024 MAHESWAR 2024-09- |11-NEAT,LEGIBLE ATTESTED
MOHANTY 04 ANNEXURES NOT FILED.
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Pg.92 is not legible.

83

D-
CRLMC/26647/2024

BIDYADHAR
MANSING

2024-09-
04

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1-Synopsis and Date chart not filed,2-
Authentcation fee of Rs.3.30 not paid on
c.copy under annex-2 series

84

D-WP(C)/38318/2024

NIRANJAN
BISWAL

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

85

D-
ABLAPL/26692/2024

DURGA PRASAD
JENA

2024-09-
04

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

1.Nomenclature not correct in affidavit sl.no.6
and paragraphs not correct. 2 Date not reflct in
Vakalatnama

86

D-
CRLMC/26578/2024

JAGIJIT SINGH
CHHABRA

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

1. CT case number not correctly furnished in
prayer of the petition. 2. P.S. case number not
correctly furnished at page no.4 para no.7 last
line. 3. Court fee Rs.12/- and Provision of law
not filed in I.A. petition.

87

D-
ABLAPL/26821/2024

SATYA NARAYAN
MISHRA 4

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

page no.12 not legible.

88

D-WP(C)/36956/2024

SAILABALA JENA

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

&9

D-WP(C)/38269/2024

ARUPANANDA
GOSWAMY

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

90

D-
CONTC/38256/2024

ADV.

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

91

D-
CRLMC/26807/2024

JYOTIRMAYA
SAHOO

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

92

D-WP(C)/38350/2024

GEETA RANI
MALLICK

2024-09-
04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

93 E'L APL/26714/2004 i&gﬂg KUMAR (2)224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

04 D- KASHINATH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/26753/2024 |PATTANAIK 04
1. Synopsis copy not filed.
23-NOMENCLATURE NOT CORRECTLY
D- 2024-09- FURNISHED .

93 CRLREV/26814/2024 RAJESWAR HOTA 04
This may be regd. as CRLMA

6 UMAKANTA  20zg0p, TH e st o sl ol e of

CRLMC/26253/2024 [NAYAK 04 Y P
put up for S.R.thereafter
RAMESH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
97 D-WP(C)/38152/2024 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
04
NAYAK
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
0 |D- Ao aA 2024-09-|9-PROVISION OF LAW NOT FURNISHED
ABLAPL/26719/2024 SUBUDHI 04 ON TOP OF CAUSE TITLE.
1. Page no.13 not neat and legible.
. o Ut RAT 202405 RECEPTSHOWING SERVCONY T0
ABLAPL/26800/2024 PANDA 04 : :
w o Do sy, ERECEITSHONING SERVCOFY 10
BLAPL/26651/2024 |SAHOO 04 : :
PRASANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
101 | D-WP(C)/38513/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

102 |D-WP(C)/38231/2024 ASHOK DAS 04 AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

103 | D-WP(C)/38196/2024 BHOJARAJ SETH 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ABHILASH 2024-09-

104 ID-WP(C)/38354/2024 MISHRA 04 1.Paragraph serial no. in affidavit declaration
is not furnished.2.Address of the petitioner is
mismatching with affidavit.

TUSHAR KANTI |2024-09-|.Receipt Showing Serv.copy To School and

105 |D-WP(C)/38478/2024 SATAPATHY 04 Mass Education not Filed.

06 | KULADANANDA (2024-09- {0 it cr ETONOT FILED.

CONTC/38352/2024 |DAS 04 : :
107 | D-WP(C)/38306/2024 MAHESWAR 2024-09- 4-AFFIDAVIT/VERIFICATION NOT
MOHANTY 04 PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
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Not properly addressed, (ii)Father name of
deponent seems to be wrong in item 2.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

108 CONTC/38145/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.

w o PABITR KUAR oz, SRECEIT SHOWING SERCORY To

ABLAPL/26789/2024 NAYAK 04 : :
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-09-

110 |D-WP(C)/38179/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

111 CRLMC/26625/2024 SIDHARTHA DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

- 502409 9-PROVISION OF LAW NOT FURNISHED

112 ABLAPL/26693/2024 NIHAL RATH 04 ON TOP OF CAUSE TITLE.

1. Synopsis and date chart not alphabetic

paginated in Index.

4-AFFIDAVIT/VERIFICATION NOT

PROPER.

6-RECEIPT SHOWING SERV.COPY TO
D- SANJIB KUMAR  12024-09- AG/CG/IT/CT/ETC.NOT FILED.

13 ABLAPL/26689/2024 BHANJADEO |04 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
1.Nomenclature not correct in sl.no.5 of
affidavit.2. side of the page no.13 not neat.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

114 D- TAPAN JYOTI 2024-09- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/26809/2024 PANI 04 AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO

115 |D-WP(C)/38198/2024 ASHOKKUMAR 12024-09-1 < o1 T/ETC NOT FILED.

APAT 04
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

116 CONTC/38246/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

117 CRLMC/26238/2024 ARIJEET MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

118 |D-WP(C)/38321/2024 AMIT KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

NATH 04
6-RECEIPT SHOWING SERV.COPY TO
119 |D-WP(C)/38362/2024 PRAVAT KUMAR 12024-09- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 04
120 |D- SOUBHAGYA 2024-09- |4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26774/2024 KUMAR DASH 04 PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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Name of the father not tally with cause title in
the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
121 |[D-WP(C)/38175/2024 DEBASIS ROUT |20+ 007 AG/CGITICT/ETC.NOT FILED.
1.Page Nos.12 and 13 Are Not Legible.
6-RECEIPT SHOWING SERV.COPY TO
ARUPANANDA  [2024-09-
122  |D-WP(C)/38261/2024 GOSWAMY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-09-
123 |D-WP(C)/38356/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
124 CONTC/38489/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
s D. ALOK KUMAR 2024-09- .2R61:{ce1p§ ihsoljvm;gn SeSrV.copy TOT Agé %(;tnFltled.
CRLMC/26664/2024 [MOHAPATRA 04 Fiiegce Pt Showing Setv.copy 10 °
6-RECEIPT SHOWING SERV.COPY TO
SATYANARAYAN (2024-09-
126 |D-WP(C)/38255/2024 PATTANAIK 04 AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
127 |D-WP(C)/38235/2024 BHUSAN 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
128 |D-WP(C)/38180/2024 MOHANTY 04
1.Occupation of the deponent in affidavit and
in [.A. not furnished.
6-RECEIPT SHOWING SERV.COPY TO
129 |D-WP(C)/38514/2024 }TEIRI/EKANANDA (2)224'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ARUPANANDA  [2024-09-
130 |D-WP(C)/38299/2024 GOSWAMY 04 AG/CG/IT/CT/ETC.NOT FILED.
SOUBHAGYA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
131 |D-WP(C)/38227/2024 CHANDRA DEV 04 AG/CG/IT/CT/ETC.NOT FILED.
DASH
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
132 D- NIRANJAN 2024-09- | TRIAL/APPELLATE COURT ORDER NOT
CRLMC/26231/2024 |PANDA 04 FILED
Page nos.not correctly mention on index in
CRLMC petition
133 [P JAYAKRISHNA. - 12024-09- K(I}{Fc%?/g/TCST}/IEOT\ZIESTSEIIi\EgOPY 10
ABLAPL/26750/2024 MOHAPATRA 04 ) :
e N0y R a0 ERECEIT SIOWING SERVCORY o
CONTC/38292/2024 \MOHANTY 04 ) :
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
135 |D-WP(C)/38267/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

136 |D-WP(C)/38435/2024 RABI NARAYAN 12024-09-

MOHANTY 04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 30-OTHER DEFECT (IF ANY)

137 |D-WP(C)/38314/2024 NIHAL RATH 04
1.Complete address of O.P.Nos.4 to 6 not
furnished. 2.Annexures-8 and 13 are not

attested as true copies.

SATYA NARAYAN 12024-09- Petitioner challenges order under annexure -5

138 |D-CMP/38495/2024 MISHRA 4 04 but in para. -1 of C .M .P it is mentioned
annexure - 3 .

6-RECEIPT SHOWING SERV.COPY TO

139 |D-WP(C)/38319/2024 PARSURAM DAS (2)224'09' AG/CG/IT/CT/ETC.NOT FILED.,
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 502409 AG/CG/IT/CT/ETC.NOT FILED.

140 | D-WP(C)/38183/2024 KUMAR PANDEY 04 ‘ .
1.Paragraphs in declaration not correctly

furnished.

6-RECEIPT SHOWING SERV.COPY TO
D- PUSPAMITRA  024.09. AG/CG/T/CT/ETC.NOT FILED,

141 9-PROVISION OF LAW NOT FURNISHED
BLAPL/26712/2024 MOHAPATRA 04 ON TOP OF CAUSE TITLE.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. DEBAKUMAR 02409 |7-VAKALATNAMA NOT PROPERLY

142 ABLAPL/26837/2024 RATH 04 STAMPED,EXECUTED,ACCEPTED.

1. Signature of the petitioner on V.Nama not
tally with cause title.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SOUBHAGYA 2024-09-

143 CRLMC/26224/2024 \KUMAR DASH 04

Date of order of G.R,Case No.254 of 2012
wrongly mentioned in prayer portion
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

SUBAS 2024-09-

144 |D-WP(C)/38355/2024 L N DRA DAS o4

1.Page no.11 in annexure no.2 is not neat and

legible.
PRAFULLA 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
145 | D-WP(C)/38295/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-09-
146 | D-WP(C)/38243/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
TEJASMITA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

147 |D-WP(C)/38410/2024 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA 04

5024.09. 6-RECEIPT SHOWING SERV.COPY TO

148 | D-WP(C)/38394/2024 | DEBASIS ROUT 04 AG/CG/IT/CT/ETC.NOT FILED.
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PRAVAT KUMAR |2024-09- |.Receipt Showing Serv.copy To School and
149 |D-WP(C)/38453/2024 |\ s ya ¢ 04 Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
150 CRLMC/26555/2024 ANITA SAHOO 04 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
151 |D-WP(C)/38315/2024 PARSURAM DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
152 |D-WP(C)/38250/2024 ASHOK DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
153 |D-WP(C)/38413/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
154 D- SURAJ 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26822/2024 MOHANTY 04
1. Details address of the petitioner not
furnished on affidavit. 2. Provision of law not
furnished on L A.
6-RECEIPT SHOWING SERV.COPY TO
155  |D-CRLA/26720/2024 | SARADAPRASADI2024-05-1, i/ T/ETC.NOT FILED.
DASH 04
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
156 |D-WP(C)/38357/2024 QIIBSHI;IEZSH (2)224_09_
1.Address of the petitioner is mismatching
with affidavit.
11-NEAT,LEGIBLE ATTESTED
DEEPALI 2024-09- ANNEXURES NOT FILED.
157 |D-CMP/38389/2024 MAHAPATRA 04
Annexure 9 not page marked as per index.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
2024-09- 21-STATUTORY DEPOSIT/AWARDED
158 |D-MACA/32897/2024 ADAM ALI KHAN 04 AMOUNT NOT DEPOSITED.
Age of Respondent No. 1 does not tally with
the age of the petitioner No. 1 in the Court
below
o ASHOK KUMAR 202400 T st s sl ot e wame
CRLMC/26270/2024 |BEHERA 04 N Y P
put for S.R.thereafter
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-09-
160 |D-WP(C)/38193/2024 KUMAR PANDEY 04 AG/CG/IT/CT/ETC.NOT FILED.
161 |D-WP(C)/38393/2024 SANTOSH 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR NANDA |04 AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
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1. Name of the Filing Advocate in the Petition
is not in Capital letter

6-RECEIPT SHOWING SERV.COPY TO

AMIT KUMAR - 12024-09- 1, 6/cGAT/CT/ETC.NOT FILED.

162 |D-WP(C)/38268/2024 | a1y 0

6-RECEIPT SHOWING SERV.COPY TO

BIDESH RANJAN 12024-09- 1\ /cG/IT/CT/ETC.NOT FILED.

163 | D-WP(C)/38502/2024 BEHERA 04

6-RECEIPT SHOWING SERV.COPY TO

SURYAKANTA 1202409~ 1A G/CG/IT/CT/ETC.NOT FILED.

164 | D-WP(C)/38301/2024 DWIBEDI 04

D- RAMAKANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

165 ABLAPL/26765/2024 PANDA 04 AG/CG/IT/CT/ETC.NOT FILED.

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
D- SANTOSH 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26778/2024 KUMAR ROUT 04 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

166

Pagell not neat.

8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

18-CERTIFIED COPY OF

NIRANJAN 2024-09-  TRIAL/APPELLATE COURT ORDER NOT
PANDA 04 FILED

167 |D-CMP/38149/2024

Code number not furnished. Annex. are not
correctly page marked. The impugned
judgement may lies to the Dist. Judge in
R.F.A. Status of parties not furnished. C.Copy
of impugned judgement not filed. I.A. for
dispensing with filed.

D- AKSHAYA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

168 | A BLAPL/26838/2024 KUMAR SAHOO |04 AG/CGIT/CT/ETC.NOT FILED.

D- 2024-09. 0-RECEIPT SHOWING SERV.COPY TO

169 CONTC/38412/2024 DEBASIS ROUT 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

GEETARANL —12024-09- 1), /G IT/CT/ETC. NOT FILED.

170  |D-WP(C)/38353/2024 MALLICK 04

6-RECEIPT SHOWING SERV.COPY TO

AKSHAYA 2024-09-| A G/CGNT/CT/ETC.NOT FILED.

171  |D-WP(C)/38209/2024 KUMAR PANDEY |04

6-RECEIPT SHOWING SERV.COPY TO

BISWABIHARL 12024-09- 1, /cGAT/CT/ETC.NOT FILED.

172 |D-WP(C)/38244/2024 MOHANTY 04

6-RECEIPT SHOWING SERV.COPY TO

GEETARANL - 12024-09- 1), 0 G/IT/CT/ETC.NOT FILED.

173 |D-WP(C)/38346/2024 MALLICK 04
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174 |D- MANORANIAN 202409 (00t ot T FILED,
CRLMC/26673/2024 [MOHAPATRA 04 : :
7-VAKALATNAMA NOT PROPERLY
BISWAIJIT 2024-09- STAMPED,EXECUTED,ACCEPTED.

175 |D-CMP/38376/2024 |\ 1 bATR A 04
L.T.I. of the petitioner not attested.
6-RECEIPT SHOWING SERV.COPY TO

AMITAV 2024-09-

176 |D-CRLA/26646/2024 |:1p 1o atiry 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

177 |P- ADYASIDHI 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/26797/2024 MISHRA 04
1. Code Not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN [2024-09-

178 |D-WP(C)/38259/2024 | g rep s 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

179 |D-WP(C)/38366/2024 ﬁ?é?ﬁﬁm (2)224'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

AMITAV 2024-09-

180  |D-WP(C)/38264/2024 [ ;1p o iy o4 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

TUSAR KUMAR  [2024-09-14-NOT PROPERLY INDEXED.

181 |D-WP(C)/38221/2024 |\ dpa o4
Annex.6 not properly page marked in the
index
6-RECEIPT SHOWING SERV.COPY TO

5 - ARUN KUMAR  2024-09. AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26786/2024 BEHERA 04 C.T number not tally with prayer person and
cause title.
6-RECEIPT SHOWING SERV.COPY TO
o3 - ADHIRAJ £024.09. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/38532/2024 IMOHANTY 04 PAGE NUMBER OF SYNOPSIS and DATE
CHART BE OMITTED
6-RECEIPT SHOWING SERV.COPY TO
D MRUTYUNJAYA  2024-09. AG/CG/IT/CT/ETC.NOT FILED.
184 | A BLAPL/26787/2024 MAHARANA o4 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
PRAFULLA 2024.09. |6-RECEIPT SHOWING SERV.COPY TO
185 |D-WP(C)/38291/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
186 |D-WP(C)/38349/2024 Y OTIRMAY 2024-09- |\ G/CGT/CT/ETC.NOT FILED.
GUPTA 04
6-RECEIPT SHOWING SERV.COPY TO
187 |D-WP(C)/38138/2024 (SS‘DASIVA PATRA (2)224'09' AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-09-
188 |D-WP(C)/38217/2024 KUMAR JENA 04 AG/CG/IT/CT/ETC.NOT FILED.
SRIKANTA 2024-09- |.Receipt Showing Serv.copy To School and
189 ID-WP(C)/38379/2024 KUMAR NATH 04 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
190 |D-WP(C)/38390/2024 MOHAPATRA 04
Legible copy of page-23 and 24 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
191 D- GOURI MOHAN  |2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/26796/2024 RATH 04 ANNEXURES NOT FILED.
page 10 to 13 not legible.
.Receipt Showing Serv.copy To School and
192 |D-WP(C)/38176/2024 RAMAPRASAD 12024-09- 1y 1o F ducation not Filed. 2..Subject Code Not
DALAI 04 .
Furnished .
6-RECEIPT SHOWING SERV.COPY TO
193 D- DEBA KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26834/2024 RATH 04
1. Page n0s.9,10 , 16 not neat.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
194 |D-WP(C)/38551/2024 GOPAL SINHA 04 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
195 CONTC/38274/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
PRABHU 6-RECEIPT SHOWING SERV.COPY TO
196 |D-WP(C)/38552/2024 PRASANNA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BEHERA 04
Occupation not furnished in affidavit
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
197 |D-WP(C)/38233/2024 GYANA RANJAN |2024-09-(30-OTHER DEFECT (IF ANY)
SETHI 04
Pages under Annexure-4 are not properly
arranged
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
198 |D-WP(C)/38296/2024 RAJJIEET ROY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
199 E'L APL/26583/2024 i&gﬂg KUMAR 3224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI 12024-09- AG/CG/IT/CT/ETC.NOT FILED.
200 |D-WP(C)/38293/2024 KHUNTIA 04
Date of annex.5 mentioned in the index and
petition not tally to annex.5 as annexed
6-RECEIPT SHOWING SERV.COPY TO
201 P SURYANARAYAN 2024-09- 2A0G (f%%gg%gigég{ﬁ%ggm NOT
BLAPL/26813/2024 | PANIGRAHI 04 FURNISHED.
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202 |- RANJAN KUMAR [2024-09- (00 e ED,
BLAPL/26777/2024 NAYAK 04 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
703 D- DIBYAJYOTI 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26839/2024 | SAHOO 04
1. Page no.12 not neat.2. Name of Father of
the deponent on affidavit( Item No.2) not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
204 |D-WP(C)/38312/2024 PARSURAM DAS
04 1P hs in declaration not correct]
Paragraphs in declaration not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY TO
D- DEEPAK RANJAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

205 CRLMC/26640/2024 |SUNDARAY 04 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

206 D- BISWA CHANDAN 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/26668/2024 'MOHANTY 04
D.C.Fee of OSBC Rs.50/- not paid.
11-NEAT,LEGIBLE ATTESTED
BIBHUTI 2024-09- ANNEXURES NOT FILED.

207 |D-WP(C)/38215/2024 BHUSAN SWAIN 04

Page 16, 17 18 ,are not legible
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

208 CONTC/38418/2024 DEBASIS ROUT 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

209 |D-WP(C)/38130/2024 gIABSH UPRASAD (2)224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BISWABIHARI 2024-09-

210 |D-WP(C)/38212/2024 MOHANTY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

11 D- SANTOSH 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26780/2024 KUMAR ROUT 04
1. Page nos.10 and 11not neat and legible
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 7-VAKALATNAMA NOT PROPERLY
212 D- CHANDRA 2024-09- [STAMPED,EXECUTED,ACCEPTED.
ABLAPL/26713/2024 PUSPALAKA 04 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. As per affidavit S/O reflected, but not tally
with cause title petitioner No.1.2. Signature of
O.P. No.4 in V.nama, not tally with cause title.
213 [P DINESH RUMAR 12024-05- Z(I}{Fc(é?/g/TcsT}/IEOT\ZIESTSEIIi\EgOPY ©
CRLMC/26605/2024 MOHANTY 04 : :
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4-AFFIDAVIT/VERIFICATION NOT
PROPER.
b PRANAS KUNAR 23109 CRECEIT SHOWD G s cory To

ABLAPL/26771/2024 CHHATOI 04 : :

Fathers name Serial-2 not tally with affidavit
and cause title.
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
215 | D-WP(C)/38433/2024 KUMAR PATNAIK |04
Age of the petitioner in CT does not tally with
affidavit .
D. ANUGRAHA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
216 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26644/2024 SAMANTRAY 04
D. BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
217 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/26283/2024 DASPARIDA 04
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
218 |D-WP(C)/38088/2024 SARADA DASH 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
119 D- SOUBHAGYA 2024-09-

CRLMC/26226/2024 |KUMAR DASH 04 Date of order of G.R.Case No0.214/2012
wrongly mentioned in para-1 of page no-1 and
para-5 of page-3
6-RECEIPT SHOWING SERV.COPY TO

ABHILASH 2024-09-
220 |\ D-WP(C)/38360/2024 MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
1 D- SHIB SHANKAR |2024-09-

TRPCRL/26817/2024  MOHANTY 04 Provision not correctly furnished and
nomenclature not correctly furnished in the
index

D- 2024-09- .

222 CMAPL/38524/2024 SAIBRATA RATH 04 1.C.copy of dismissal order not filed
PRAVAT KUMAR |2024-09- |.Receipt Showing Serv.copy To School and
223 |D-WP(C)/38459/2024 NAYAK 04 Mass Education not Filed.
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
224 |D-WP(C)/38417/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
225 CONTC/38283/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
226 CONTC/38450/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
227 | ABLAPL/26702/2024 [BHARATJALLL =5,
1. Page nos. 12 and 14 not legible.
228 |D-LAA/38188/2024 |PABITRA KUMAR |2024-09- |6-RECEIPT SHOWING SERV.COPY TO
NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
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10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
1. Court Fee Exempted since the Appellants
belong to Schedule Caste. (Caste Certificate
not furnished)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
SIVA SANKAR 2024-09-
229  |D-WP(C)/38204/2024 CHAINI 04 FURNISHED.
.Petition not correctly addressed to Honorable
Court
s MRUGANKA  [2024-09- 600 1ric/ETONOT HILED, |
ABLAPL/26760/2024 MAULI PATNAIK |04 : :
30-OTHER DEFECT (IF ANY)
ARUPANANDA  [2024-09-|1.The name of the counsel in capital letter and
231 |D-WP(C)/38302/2024 GOSWAMY 04 enrpllment number in last page of writ petition
not furnished. 2. ANNEXURE-2 IS NOT
ATTESTED AS TRUE COPY.
In work permit petitioner father is pita sahu
232 |D-WP(C)/38345/2024 MANAS RANJAN 12024-09-1 o it petition pritibasa and in affidavit
PRADHAN 04 . . .
pritabasa .The discrepancy be reconciled .
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
233 D- PRADEEP 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/26700/2024 \KUMAR ROUT 04 1. Synopsis and date chart not alphabetic
paginated in Index.2. Paragraph no. not
furnished on declaration.3.As per Index,in
Annexure-1 book mark not tally
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
234 BLAPL/26549/2024 ARIJEET MISHRA 04 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
235 | D-WP(C)/38289/2024 KUMAR 04 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
236 |D-WP(C)/38364/2024 PANDA 04
neat copy of page 17 to be filed
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
237 |D-WP(C)/38226/2024 ASHOK DAS 04 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
238 |D-WP(C)/38207/2024 [NIHAL RATH 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
239 |D-WP(C)/38122/2024 E{ESH UPRASAD 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
240 |D- HAREKRUSHNA [2024-09- |4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/26829/2024 DASH 04 PROPER.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Nomenclature not correct in sl.4 of affidavit.

D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO

241 CONTC/38150/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D. PRADEEP 2024-09- 9-PROVISION OF LAW NOT FURNISHED
242 KUMAR ON TOP OF CAUSE TITLE.
BLAPL/26799/2024 PRADHAN 04
1. State of Odisha ( Opp. Party) not in proper
placed in the petition.
SOUBHAGYA 02400 30-OTHER DEFECT (IF ANY)
243  |D-WP(C)/38223/2024 CHANDRA DEV . .
04 Synopsis and date charts are not marked in
DASH )
index
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
244 2 KSHIROD 2024-09- 11-NEAT,LEGIBLE ATTESTED

ABLAPL/26824/2024 KUMAR ROUT 04 ANNEXURES NOT FILED.

1. Nomen clature not correct in affidavit.
2.page no.15 not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

245 ID-WP(C)/38361/2024 PRAVAT KUMAR 2024-09-

PANDA 04 Receipt Showing Serv.copy To School and
Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
246 CONTC/38281/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
247 CONTC/38154/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
248  |D-WP(C)/38294/2024 KUMAR 04
MOHAPATRA Annexure 1 typed twice at page3 of the
petition.
30-OTHER DEFECT (IF ANY)
UMESH 2024-09
249  |D-WP(C)/38369/2024 CHANDRA 04 ~77/1.Address of O.P.No.4 and 5 not furnished.
MOHANTY 2.Legible copy of page-73,74,75,77, 80 to be
filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
250 CONTC/38378/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- SUSMITA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/26812/2024 PATTNAIK 04

.Petition not correctly addressed to Honorable
Court
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KSHIROD 2024-09- 30-OTHER DEFECT (IF ANY)

252 | D-WP(C)/38110/2024 KUMAR SAHOO 04
Copy not served on S.C.(C.T. and G.S.T.)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

SASIM AJITAV 2024-09-

253  |D-WP(C)/38237/2024 PATTNAIK 04 30-OTHER DEFECT (IF ANY)

Xerox attested copy of order under Annexure-
5 filed. Authenticated/free copy of the same
not filed.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

254 CONTC/38434/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.09. 6-RECEIPT SHOWING SERV.COPY TO

255 ABLAPL/26791/2024 SYED IQBAL 04 AG/CG/IT/CT/ETC.NOT FILED.

ABHAYA KUMAR |2024-09- .
256 |\ D-WA/38054/2024 SHARMA, A.G.A. |04 1.Court Fee Rs.12/- not paid
D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO

257 CONTC/38253/2004 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO

258 CONTC/38273/2024 ADV. 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

ARUPANANDA  |2024-09-
259 |D-WP(C)/38298/2024 GOSWAMY 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 02400 AG/CG/IT/CT/ETC.NOT FILED.
260 |D-WP(C)/38377/2024 CHANDRA . .
04 1.Synopsis and date charts are not marked in
ACHARYA : . .
index.2.Paragraphs of writ petition are not
correctly numbered
6-RECEIPT SHOWING SERV.COPY TO
RABINARAYAN  |2024-09-

261 | D-WP(C)/38381/2024 NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

262 1I3)L APL6T52/2004 i&gﬂg KUMAR (2)224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

263 D- JYOTIRMAYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/26686/2024 SAHOO 04
1. Nomenclature not correct in affidavit in
sl.no.4. 2.As per index ANNEX.2 NOT PAGE
MARKED.
6-RECEIPT SHOWING SERV.COPY TO
ASITAKUMAR  |2024-09-
264 |\ D-WP(C)/38109/2024 NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
265 |D- SUCHIT KUMAR |2024-09- 6-RECEIPT SHOWING SERV.COPY TO
BLAPL/26827/2024 |NAYAK 04 AG/CG/IT/CT/ETC.NOT FILED.
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9-PROVISION OF LAW NOT FURNISHED

ON TOP OF CAUSE TITLE.
b. 2024.00. |6-RECEIPT SHOWING SERV.COPY TO
266 | oonTegas0a00s ADV iy AG/CG/IT/CT/ETC.NOT FILED.
7 Brenomans SR g LSOO
BLAPL/26721/2024 MOHANTY 04 : :
o s DS e SO o
BLAPL/26763/2024 |SAHOO 04 : :
6-RECEIPT SHOWING SERV.COPY TO
269 P ANNADA 2024-09- |\ = CG/T/CT/ETC.NOT FILED.

CRLMC/26682/2024 |SANKAR JENA |04

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

AGASTI 2024-09-

270 |D-WP(C)/38254/2024 KANUNGO 04

6-RECEIPT SHOWING SERV.COPY TO

PRAVAT KUMAR 12024-09- | G/CG/IT/CT/ETC.NOT FILED.

271 |D-WP(C)/38363/2024

PANDA 04
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
279 D- ADV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/38439/2024 ) 04
Authentication fee due on the (a) Copy of Trial
Court Judgement Rs .2-25 paise not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- 2024-09-
273 ABLAPL/26695/2024 NIHAL RATH 04 1. Synopsis and date chart not paginated in

Index.2. I.C.C.Case No.34/2024 under
Annexure-2 not tally with Index.3. Signature
of the petitioner on V.nama and deponent on
affidavit not tally with cause title
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 04-09-2024 (CASES FILED BEFORE 2024)

Sl

Advocate for

no. Filing Number Case Number Petioner/Caveator Defects as per S.R.
6. RECEIPT SHOWING
KEDAR SERV.COPY TO
1 || WP(C)/9900/2020 | | WP(C)/9900/2020 CHANDRA AG/CG/IT/ICT/ETC.NOT
SARANGI FILED.
OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED
2 ||CMAPL/209/2023 || CMAPL/209/2023 ADV. 6. RECEIPT SHOWING
SERV.COPY TO

AG/CG/IT/CT/ETC.NOT
FILED.






